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IN THE CEKTRAL ADMINISTRATIVE TRIBUXAL: HYDERABAD FENCH:

AT HYDERAEAD

CRIGIAL APPLICATION M0O,1075 of 1393
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T2 Gensral Maracger,
Telecom District,
i jayawadea~520010,

3. Trhe Divisional Ergireer,
Telecom,
E-10E Excranae,

Viisoswedex, - Res~oncents
CLMIZEL II2 TWE 28FLIZAYT: Mr, Y .Verkateswsra hz~, ~liuvscite
CCUMBIL FIR T RESFCIDENTS: Mr, V.Bhimenna, Addl., C3SC
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HZIU'BLE ZFRI OJUSTICE V.NEELARDRI RACG, VICE CHAIRMAM
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(g ter ¥on'fole S+ri P07, Tnirvvepsadem, Merrer {(SAd-r,)
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mazdoor in Viiavewzda Fegion, +elepom District witr effect
from 13,7.1983 till 31.7,13864 &rd acein from 17,10,1360 to
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casual mazdoors.

On reengagement,

: -ed :
should be considex/for conferment o

jarisatin etc., as per the various

the case of the applicant
f temporary status, regu-

Office Memos/circulars

i{ssued by the Department {n this regard. If the juniors to

the applicant are

not now working,

for engagement should ke considered

arises &¢s per the

{iptimated withirn

order if wie junicss aFe RSL cortirued armd the junior

seniority listy

the case of the applicant
as and when his turn

The applicant has to be

two we-xs from thre czte of receipt of this

-

~ the
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applicant ere not working erd 1f the turn of thre applicant hus

not yet come,.

3. The Ok is ordered sccordingly at the admission stage.
No costs, |
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LLXTIFIED TO EE TRUE COF) i
K&mﬂt(ﬂﬁﬂﬂ
1.l Administrative Tribusa
Hyderabad Bench
. Svderabad
T‘cs;Sﬂ
‘1. The Chief General Mana
T ief ger, Telecommunications, A.P.C
g. ;he General Manager, Telscom District, vijawa&ada-lOircze'HYd-
. The Divisional Engineer, Telecom, ¥ :

B-10B Bxchange, vi jayawada.

45 One copy to Mr.v.venkateswaraRao, Advocate, CAT.Hyd
v «Bhimanna, Addl.C:SC,CAT.Hyd. )

5. One copy to Mr.
6. One cory to Lib
7. Cne spare COEY.

cvm

rary, CAT.Hyd.



